Friday, January 19, 1866

COUNCIL OF THE GOYERNOR GENERAL
OF INDLA

YOL. 5

JAN. - DEC.

1866

P. L.



(271D

-

Abstract of the Proceedings of the Council of the Governor-General of India,
assembled for the purpose of making Laws and Regulations under. the
provisions of the Aot of Parliament 24 and 25 Vic., cap. 67.

The Council met at Govornment House on Friday, the 19th Junuary 18G6.

PRESENT :

His Excellency the Viceroy and Governor-General of India, presiding.

His Excellency the Commander-in-Chief.

The Hon'ble H. S8umner Maine.

The Hon’ble W. Grey.

The Hon’ble Colonel H. M. Durand, c.B.

The Hon'ble J. N. Bullen.
_The Hon'ble Mahdriji Vijayarfma Gajapati Rdj Bahddur of Vizianagram.
The Hon'ble R4dj4 84hib Dy4l Bahddur.

The Hon'ble W. Muir.

The Hon'ble Mahérdjé Dhiraj Mahtab Chand Bahddur, Mahdrdijd of

Burdwan.
The Hon’ble D. Cowie.

RE-MARRIAGE OF NATIVE CONVERTS’ BILL.

The Hon'ble Mr. MAINE presented the Report of the Beclect Committee
on the Bill {o legalize, under certain circumstances, the Re-marriago of
Native Converts to Christianity.

BURMESE RECORDERS’' COURTS ACT AMENDMENT BILL.

The Hon'ble Mr. MAINE presented the Report of the Select Committco
on the Bill to amend Act No. XXI of 1863 (to constitute Recorders’ Courts for
the Towns of Akyab, Rangoon, and Moulmein in British Burmah, and to
establish Courts of Small Causes in the said towns),

CURRENOY ACT AMENDMENT ACT.

His Excellency the O)MMANDER-IN-CHIEF asked permission to be allowed to
correct an error into which he fell in the debate on the Currency Act Amend-
ment Bill. He had siat=d in the course of his argument that the Note Circu-
lation in the outer Circlss did not rcach seven lakhs of rupecs. It was shown
by the return, which hé¥imagined himself to bo quoting corrcetly, that the
Notes at the several circles of Allahabad, Lahore, Nagpore, Kurrachco, Cali-
cut, Trichinopoly, and Vizagapatam did in fact exceed a crore of rupees. Ile
fell into his mistake in consequencoe of having misread a column of figures, and
further from his disuse of the denomination of pounds sterling; in short he
mistook a retr:2n made out in pounds for one made out rupees. He did not think,
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in the face of the fact stated by the Right Hon’ble Mr. Massoy in the course of
the dobate, and of the alleged specie circulation of 100 millions of monoy in India ,
that the argument maintained by his Right Hon’ble friend or himsclf was at
all affected by the faot of whether the ‘circulation referred to was ten lakhs'or a
crore of rupeés, as in either case it was utterly disproportionate to the means
of a properlocal circulation of 150 millions of people. But his statement having
been made publicly on the authority of the return, it was right that it should be
correoted as publicly. He would further suggest that the return should beo
printed in the abstract of the proceedings of to-day.

Note Circulation.
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a. a. Calcutta Circle . 8188981
Allahabad B, C. 207,812
Bank.of Bengal "o 2,000,000 | 1,964,000 | 4,074,427 Labore B. C. 401,057
: Nagpore B.C. e 177,077
. 4,074,427
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5. 8. Bombay Circle w 38,678,600
Bombay vor «.| 2,000,000 | 1,087,000 | 2,788,363 Kurrachee B. C. e 114,863
2,788,802
L
e. ¢, Madras Circle 550,000
Madras . o 1,000,000 | 206,000 | 666,646 Calicut B, C. 85,148
Trichinopoly B. C. 41,614
Vizagapatam B, C. 38,986
665,646
L ]
Asper Mr. Laing's Binute ;
o!:: tho Cumx;‘cy Bill . 6,000,000 | 3,817,000 7'528"?5
. Deduct Notes of otber
Circles cashed at Calcutta,
Madras, and Bombay ... 78,099
7,450,336

The Council adjourned till the 26th January.

WHITLEY STOKES,
Asst. Secy. to the Govt. of India,
- OALCUTTA, } Home Dept. (Legislative).

The 19ik January 1866.
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